
CENTRAL ADMINISTRATIVE TRIBUN^
PRINCIPAL BENCH

7
.OA.No. 1282 of 1993

New Delhi, this 31st day of May,1999.

.HON'BLE SHRI K. MUTHUKUMAR,MEMBER (A)

1

7>

Lai man

S/o Shri Bichitar Singh
R/o A-586 Shastri Nagar
New Delhi.

By Advocate: Shri D.K. Thakur

versus

1 . Union of India, through
Secretary

Ministry of Railways
Rail Bhawan
New De1hi.

2. General Manager
Northern Railway
Baroda Houoc

New De1hi.

3. Divisional Railway Manager
North Rail way-
New De1h i .

ORDER (Oral)

HON'BLE SHRI K.MUTHUKUMAR,M(A)

Appli cant

... Respondents

Learned counsel for applicant seek permission

to withdraw the OA.

The OA is dismissed as withdrawn.

(K. Mufhukumar)
MemberCA)


